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NoTIFICA TION UNDER PRBVEN-
TION OP Fooo ADULTERATION 

ACT 

THE · DEPU1 Y MJNISTER IN 
] HE MlNISl RY OF H EALT H 
AND FA MILY WELFARE (KU-
MAR! KU MUDB N M . JOSHl) : 
l beg to lay on the 1 able a copy of 
the Prevention of Food Adulteration 
(Second Amendment) Rules, 1982 
(Hindi and English versions) pu bli-
shed in Notification No. G.S.R. 57 
(E) in Gazette of Jndia dated the 
I Ith February, 1982, t ogether wf th 
Corrigendum thereto dated the 3rd 
April, 1982 under sub-section (2) of 
seation 23 f the Prevention of Food 
Adulteration Act, 1954. 

[Placed in Library See N o. LT-
4083/82] 

REVIEW ON THB WORKING OF THE 
INDUSTRIAL DEVELOPMENT 
BANK OF lNDTA AND O F THE 

I NDUSTRIAL FINANCE 
CORPORATION OF INDIA 

FOR 19 0-8 l 

T HE DEPUTY M INISTE R IN 
T H E MINISTRY O F FINANCE 
(SHRI JANARDHAN A POOJARY: 
I beg to lay on the Table : 

(1 ) A copy of the Review (Hindi 
and English versions) ty the Govern-
ment on the working of the I n-
dustrial Develo pment Bank of India 
for the year l 980-, I*. [P laced in 
Library s. e No. L T -4084/82] 

(2) A copy of the Review (Hind i 
and English versions) by the G overn-
ment on the working of the Industria l 
Finance Corporation of India for the 
year I 980-81 **. [Placed in Library 
see No . LT-4085/82] 

SHRI CHANDRAJIT YADAV : 
Sir, what about my point of order ? 

MR. SPEAKER: You, can give 
me the motion on breach of privilege 
or whatever you like. I will have to 
consider it. 

AN HON. MEM BER : It is his 
p rivi.lege to give the motion of breach 
of privilege. (Interruptions) 

MR. SPEAKER : I can consider 
it. 

ANNUAL ACCOUNTS ETC. OF RUBBER 
BOARD, K OITAYAM, FOR 1980-8), 
REVIEW ON AND R EPORT OF COFFEE 

BOARD FOR 19 0-81, ETC. 

T HE DEPUT Y M INISTER IN 
T HE MINIS1 RY OF COMMERCE 
lSH RI P. A . SANGM A) : I beg to 
lay on the Table : 

(I) A copy of the Annual 
Accounts (Hindi and English ver-
sions) of the Rubber Board, Kotta-
yam, for the year 1980-81 together 
with Audit Report thereon. [Placed 
in Library See No. LT .. 4086/82] 

(2) (i) A copy of the Annual 
Report (H indi and nglish versions) 
of the Coffee Boa rd , Bangalore, for 
the year 1980-8 1. 

(ii) A copy of the Review (Hindi 
and English ver ions) by the Govern-
m ent on the working of the C offee 
Board , Bangalore, fo r the year 
1980-81 . [Placed in Library See 
N . LT-4087/82] 

(3) A sta tement (H indi and 
E nglish versions) explaining r easons 
for not lay ing the Annual Report of 
the N ational J ute Manufacturers 
Corporati n Li mited, Calcutta, for 
tho year 1980-81, withi n the sti pu-
lated period of nine months after 
the close of the Accounting Year. 

[Placed rn Library S ee No. LT-
4088/82] 

- -·------- --- - --- -- - - --
•Annual Report or the Industrial Develop-

IM5' iJaok of India for the yea r 1980-8 1 
wu laid on the Table on 18tb December, 
1981. 

••Aa.oual Report of the lndu1trl1J F inance 
Co1"1'or1tJ.on of India for the year 1980-81 
WBI laid OD the T1b1~ OD Stb M,rcb, 19U. 


